FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENSION OF THE CREDITORS OF

M/S FAIME MAKERS PRIVATE LIMITED

Relevant Particulars

1. | Name of corporate debtor M/s Faime Makers Private Limited
(Formerly known as Fairmont Constructions
Private Limited)
2. | Date of incorporation of corporate debtor 26/03/2007
3. | Authority under which corporate debtor is Ministry of Corporate Affairs, ROC-Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability U45201MH2007PTC169152
Identification No. of corporate debtor
5. | Address of the registered office and principal | 201/202 Vastu Prestige, Near Fame Adlabs,
office (if any) of corporate debtor Andheri Link Road, Andheri (W), Mumbai-
400053
6. | Insolvency commencement date in respect of | 07.02.2024 (received on 08.02.2024)
corporate debtor
7. | Estimated date of closure of insolvency 05.08.2024 (180 days from the date of
resolution process commencement of insolvency)
8. | Name and registration number of the Pramod Dattaram Rasam
insolvency professional acting as interim IBBI/IPA-001/1P-P00722/2017-18/11259
resolution professional
9. | Address and e-mail of the interim resolution Room No.5 Shri Niwas Chawl, J.B. Nagar,
professional, as registered with the Board Andheri (E), Mumbai-400059
Email: pdrasam@gmail.com
10. | Address and e-mail to be used for Room No.5 Shri Niwas Chawl, J.B. Nagar,
correspondence with the interim resolution Andheri (E), Mumbai-400059
professional Email: cirp.faimemakers@gmail.com
11. | Last date for submission of claims 22.02.2024 (i.e. 14 days from date of receipt
of order by the IRP)
12. | Classes of creditors, if any, under clause (b) of | Real Estate Allotees / Home Buyers
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified 1) Mr. Anish Gupta

to act as Authorised Representative of
creditors in a class (Three names for each
class)

[IBBI/IPA-002/1P-N00285/2017-
18/10843]

Address: 105, Lotus Business Park,
Off S V Road, Malad (W), Mumbai-
400064

Email: ipanishgupta@gmail.com



mailto:ipanishgupta@gmail.com

2) Mr. Sanjay Bansilal Kathane
[IBBI/IPA-002/IP-N01139/2021-
22/13818]

Address: Plot No.73, Venuvan
Housing Colony, Near Friends
Colony, Katol Road, Nagpur-440013
Email: sanjaykathane@yahoo.com

3) Mr. Vikas Khiyani
[I1BBI/IPA-001/1P-P02738/2022-
23/14194]

Address: 103, Palm Acre, Sundar
Nagar Road No. 1, Kolivery Village,
Kalina Santacruz East, Mumbai-
400098

Email: cavikas.khiyani@gmail.com

14. (&) Relevant Forms and Q) Are available at: -
https://ibbi.gov.in/en/home/downloads

(i) Email IRP at:
cirp.faimemakers@gmail.com

(b) Details of authorized representatives

. Same as mentioned at point no 13 above
are available at:

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court Il has
ordered the commencement of a corporate insolvency resolution process of the M/s Faime Makers
Private Limited on 07.02.2024 (received on 08.02.2024).

The creditors of M/s Faime Makers Private Limited are hereby called upon to submit their claims
with proof on or before 22.02.2024 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means by sending
emails at cirp.faimemakers@gmail.com.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to
act as authorized representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Pramod Dattaram Rasam

(Interim Resolution Professional)

In the matter of M/S FAIME MAKERS PRIVATE LIMITED
REG NO. IBBI/IPA-001/1P-P00722/2017-18/11259

Date: 08.02.2024
Place: Mumbai



mailto:sanjaykathane@yahoo.com
mailto:cavikas.khiyani@gmail.com
https://ibbi.gov.in/en/home/downloads
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VILE PARLE (WEST) BRANCH: 377, Smit Kiran,

S. V. Road, Vile Parle (West), Mumbai - 400 056
Tel.: 022-26104655 / 26142942 « Fax: 26130053
Email: VileParleW.MumbaiNorth@bankofindia.co.in

POSSESSION NOTICE

. A
e BOI %

Relationship beyond banking

Whereas,

The undersigned being the authorized officer of Bank of India under
Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest [Act], 2002 (54 of 2002) and in exercise of powers conferred
under Section 13 (12) read with [rule 3] of the Security Interest (Enforcement)
Rules,2002 issued a demand notice dated 08.06.2022 calling upon the borrower
Mr. Shahbuddin Khan and Mr. Mohammad Shamsuddin Khan to Repay amount
Mentioned In the notice being Rs.13,69,839.73/- (Thirteen Lakh Sixty Nine
Thousand Eight Hundred Thirty Nine and Paisa Seventy Three Only
)(Contractual dues up to the date of notice) with further interest thereon
compounded with monthly rests and all costs, charges and expenses incurred by
the bank ill repayment by you within a period of 60 days from the said notice.

The borrower and other/s mentioned herein above having failed to repay the
amount, notice is hereby given to the borrower and other/s mentioned herein
above in particular and to the public in general that the undersigned has taken
physical possession of the properties described herein below in exercise of
powers conferred on him under Section 13 (4) of the said Act read with the Rule 8
of the Security Interest Enforcement ) Rules, 2002 on this the 2" day of Month
February of the year 2024.

The Borrower and the other/s mentioned herein above in particular and the public
in general are hereby cautioned not to deal with the properties and any dealings
with the properties will be subject to the charge of Bank of India for an amount
Rs.13,69,839.73/- (Thirteen Lakh Sixty Nine Thousand Eight Hundred Thirty
Nine and Paisa Seventy Three Only) (Contractual dues up to the date of notice)
with further interest thereon compounded with monthly rests and all costs,
charges and expenses incurred by the bank till repayment by you within a period
of 60 days from the said notice.

The borrower’s attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets.

og o
Regional Office - Nashik : P-63 MIDC, Satpur, Nashik-422007.
Contral Bouk of lndio) Ph.: 0253 - 2350475. E-mail : recvnasiro@centralbank.co.in
[See Rule 8(1)]

POSSESSION NOTICE
(for Immovable Property)

Whereas,

The undersigned being the Authorised Officer of the Central Bank of India, a body
corporate, constituted under the Banking Companies (Acquisition and Transfer of
Undertaking) Act 1970, having its head Office at Chandermuknhi, Nariman Point,
Mumbai and Branch Office at Varkheda under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act 2002(54 of 2002) and in
exercise of powers conferred under Section 13(2) read with rule 9 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice dated 30.10.2023,
calling upon the borrower Mr. Ravindra Shrisal Balurage, Mrs. Lillabai Shrisal
Balurage, Mrs. Meena Balu Gaikwad, Mr. Prakash Shrisal Balurage & Mr.
Rajendra Shrisal Balurage to repay the amount mentioned in the notice being Rs.
17,44,171.00 (Rs, Seventeen lacs forty four thousand one hundred seventy one
only) within 60 days from the date of receipt of the said notice & interest thereon.

The borrower/s having failed to repay the amount, notice is hereby given to the
borrower/s and the public in general that the undersigned has taken possession of the
property described therein below in exercise of powers conferred on him/her under
section 13(4) of the said Act read with rule 9 of the said Rules on this 6th day of Feb.
of the year 2024.

The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
the Central Bank of India for an amount of Rs. 17,44,171.00 (Rs, Seventeen lacs
forty four thousand one hundred seventy one only) + Interest and Charges and
interest thereon.

The borrowers attention is invited to provisions of sub section (8) of section 13 of the
SARFAESI Act, inrespect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY :

All that piece & Parcel of property Grampanchayat A. No. 61 Milkat No. 60, Area
1645 Sq. Ft. situated at Ozarkhed, Tal. Dindori, Dist. Nasik, Maharashtra which is

Details of the properties

All that piece and parcel of Flat no. 303, 3 Floor, Mangalmurti Nagar,
Building No. 13, Type C, Village Sativali, Tal. Vasai, Dist. Palghar- 401208.

Sd/-
Place: Mumbai Authorized Officer
Date: 02-02-2024 Bank of India

bounded as under;

EAST : Road

WEST : Madhav Bhikaji Nikhadi his Milkat,
NORTH : Sosayti Office,

SOUTH : Rahul Ambadas Bachhav his Milkat

Authorised Officer
(Central Bank of India)

Date : 06.02.2024
Place : Varkheda

PUBLIC NOTICE
Notice is hereby given that under instructions from our clients, we are investigating title of

M/S. DEVENDRAASSOCIATES, a Partnership firm duly registered under the Partnership
Act, 1932, having its registered office at 87/123, Yusuf Meharali Road, Jenabai Bldg, 3rd
Floor, Room No.7, Mumbai — 400 003 through its only partners Shri. Kumarpal Phoolchand
Gandhi & Shri. Bharatkumar Phoolchand Gandhi as owners of the undermentioned
property.

Any person or persons having any claim, demand, share, right, title and/or interest of any
nature whatsoever in the undermentioned Property or any part thereof by way of any
Agreement, sale, transfer, mortgage, charge, lien, encumbrance, gift, bequest, release,
exchange, easement, right, covenant and condition, tenancy, right of occupancy,
assignment, lease, sub lease, leave and license, partnership deed, loans, use, possession,
partition, trust, inheritance, outstanding taxes and/or levies, outgoings & maintenance,
attachment, injunction, decree, order, award, lispendens and/or by virtue of the original
documents of title being in their possession/custody or otherwise in any manner howsoever
and whatsoever are required to make the same known in writing, alongwith certified true
copies of documentary proof, to the undersigned, having their office at 2nd floor,
Bhagyodaya Building, 79, Nagindas Master Road, Fort, Mumbai- 400 023, within fourteen
(14) days from the date hereof, otherwise the same shall be considered as waived.

THE SCHEDULE ABOVE REFERRED TO:
Land bearing Cadastral Survey No. 762 of Girgaon Division admeasuring 431.72 sq. mtrs.

or thereabouts alongwith the structure standing thereon known as “SHRI GANESH
BHUVAN BUILDING" lying, being and situate at 3rd Lane, Khetwadi, Back Road, Mumbai—
400 004 and bounded on or towards the North by Khetwadi Back Road, on or towards the
East by the property of Hormusji Shapurji, on or towards the South by the property of
Jivakhan Lalan and on or towards the West by Khetwadi 3rd Lane.

FOR M/S. MARKAND GANDHI & CO.

Sd/-

Dated this 9th day of February, 2024. Advocates & Solicitors

dorer do Canara Bank

I t}’ Rifs¥e syndicate I
ARM - | BRANCH: 37, Kshamalaya, Opp. Patkar Hall, New Marine Lines, Thackersay Marg,
022) 2206 5425 / 30, *Email: ch2360 @ canarabank.com

Mumbai - 400 020. *Tel.:

E-Auction Sale Notice for Sale of Immovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)
that the below described immovable properties mortgaged/charged to the Secured Creditor, the
Physical Possession of which has been taken by the Authorized Officer of Canara Bank, will
be sold on “As is where is”, “As is what is” basis on 28/02/2024 for recovery of Rs. 94,40,697.82
(Rupees Ninety Four Lakhs Forty Thousand Six Hundred Ninety Seven And Eighty Two Paise
Only) (as on 31/01/2024 plus further Interest and cost from 01/02/2024) due to the ARM | Branch
of Canara Bank from M/s. Seepra Enterprises Late Nagesh Janardhan Pandey Guarantor &
Legal Heirs Smt. Seema Nagesh Pandey, Aditya Nagesh Pandey and Prachi Nagesh Pandey &
M/s. OM Industrial Services represented by its Proprietor Smt. Seema Nagesh Pandey

Sr. No. Description of the Property Reserve Price| EMD
Flat No. B 23, Second Floor, Building No. B1, Anu
Nagar CHS Ltd., Waghbil Road, Kasar Vadavali, Rs Rs.
1. |Thane West, Mumbai - 400601 area 780 sq.ft 82,60 600/_ 8,26,000/-
standing in the name of Late Nagesh Pandey and e
Mrs. Seema Pandey

The Earnest Money Deposit shall be deposited on or before 27/02/2024 upto 5 p.m.
There is no encumbrance to the knowledge of the Bank.

EMD amount of 10% of the Reserve Price is to be deposited by way of Demand Draft in
favour of Authorized Officer, Canara Bank ARM 1 Branch Mumbai or Shall be deposited
through RTGS/NEFT/Funds Transfer to credit of account of Canara bank ARM 1 Branch
Mumbai A/c No. 209272434, IFSC Code CNRB0002360 on or before 27/02/2024 upto
5.00 pm and other documents to be submitted to service provider on or before 27/02/2024
upto 5.00 pm. Date up to which documents can be deposited with Bank is 27/02/2024.
Date of inspection of properties with prior appointment with authorized Officer.

For detailed terms and conditions of the sale, please refer the link “E-Auction” provided
in Canara Bank’s website (www.canarabank.com) or may contact Dr. Seema Somkuwar,
Authorised Officer, Canara Bank, ARM | Branch, Mumbai (Ph. No. : 022 -22065425/30/
Mob. 9881365087) or Mrs. Saraswathi Selvam Manager (Mob. No. 9820886240) E-mail
id : cb2360@canarabank.com during office hours on any working day or the service
provider M/s. Canbank Computer Services Ltd., No. 218 J P Royale, 1! Floor, Sampige
Road, 2™ Main Malleswaram Bengaluru - 560003 Contact Person Mr. Pratap Kanijilal
& D. D. Pakhare, Mob. No. 9832952602 / 9911293517 / 8898418010 / 080-23469665 /
9480691777, eauction@ccsl.co.in/ ccsleauction @ gmail.com.

Date :07/02/2024 Authorised Officer
Place : Mumbai Canara Bank, ARM-I Branch

TATA STEEL

PUBLIC NOTICE

Notice is hereby given to the general public that a share
certificate belonging to Tata Steel Limited, Bombay House,
24 Homi Mody Street, Fort, Mumbai 400001 in relation to

property situated at Flat No.: 64 B, Ocean Gold, B-wing,
Twin Towers Lane, Near Shree Siddhivinayak Temple,
Prabhadevi, Mumbai - 400 025 (Regd. No.
BOM/HSG./5975/1980) has been missing. A complaint
registering the loss of document has been filed before Mata
Ramabai Ambedkar Marg Police Station, near Haj House,
Dhobi Talao, Chhatrapati Shivaji Terminus Area, Fort,
Mumbai, Maharashtra400001 on January 16, 2024. In case
the aforesaid documentis found, please contact:

Mr Deb Kumar Dey (Asst. Manager Administration,
Tata Steel Limited) at 9883766304.
Registered Office: Bombay House,

24, Homi Mody Street, Fort, Mumbai 400 001, India
Tel.: 022 66658282 Fax: 022 66657724

(CIN) — L27100MH1907PLC000260
Website: www.tatasteel.com

HEITeE MM
AT FierehT fawmT, FgEmn
Email ID: nandurbar.ee@mahapwd.gov.in
-TAfrer oAt . ¥o WA R033-03y (ATAATE)

SRR AT, T, T, TR (e 3. 0 4B Y-33R0 08 ) FSATE W
e, THferedicr 3181 & 2 Yol shacdicr TSI ShATeqIeher STETRTHAT ShIHThI
“&f—¢” Ag-rier fferer - ffer somefigR (i) wmfad emea.

artier Toferey e 93 (RRT) b Wi are o i el wfedt & fferer fa.
0%/0%/R03% S TEATHEA Ro0.00 AN d 23/0R/R0%% TS HEATHG
(.00 ANYIA A ASTES https://mahatenders.gov.in AT HohatIaTa
IueTet] & QUATd Ascl. el hTel 1.3k, ¢ kAT ffaer ud dee feiw
96/ 0R /0% ST TRTEAT 2. 00 TTSAT G&A AT, |11, Frefdrer ferwrmm,
YT AT STAAT FEA T A3k 2 9 ¢ wwren fafaer 4@ S femiew
24 /03 /0% SH HehTES! §R. 00 aTrar erefieren erfirear, @n.=i. Wew, 4o
I e e, Het e ffeer fon 26 /0%/0%% TS €2.00 ATSAT
Sreftereh STfSrraT, AT.a1. Hew, g6 AT SIeT e TedTd STSUETd Jge.
Tt foreqa e g=T https:/mahatenders.gov.in AT Hehd TBER T
TR, TR wrEE SifirE, wral. fawm, dgEn aw wEiean e
TSTer IUCTsY TS,

STteadiemR 2023-3%/¢003

TRIE ATERT, BTUF (. ) GREAAT .1 023-3U3¥T3UR

Email ID: acswothane

mail.com

DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)

1st Floor, MTNL Telephone Exchange Building, Sector-30 A, Vashi, Navi Mumbai-400703
Case No.: 0A/475/2021

Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A) of

rule 5 of the Debts Recovery Tribunal (Procedure) Rules, 1993.

BANK OF BARODA
'S
USHABAI AMARSING TUWAR

Exh. No.: 9

To,

(1) Ushabai Amarsing Tuwar

D/W/S/0- At Village Palasdare, Tal. Malegaon, Nashik. Maharashtra-423205.
(2) Vijay Tulsiram Nikam

At Village Bhilkot Po Palasdare, Tal. Malegaon, Nashik. Maharashtra-423205.
(3) Rajasbai Tulsiram Nikam

At Village Bhilkot Po Palasdare, Tal. Malegaon, Nashik. Maharashtra-423205.
(4) Vithoba Ramchandra Pharas

At Village Tokade, Tal. Malegaon, Nashik. Maharashtra-423205.

SUMMONS

WHEREAS, 0A/475/2021 was listed before Hon'ble Presiding Officer/Registrar on
217/01/2020.

WHEREAS this Hon'ble Tribunal is pleased to issue summons/notice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts
of Rs. 5318004/- (application along with copies of documents etc. annexed)

In accordance with sub-section (4) of section 19 of the Act, you, the defendants are
directed as under:-

(i) to show cause within thirty days of the service of summons as to why relief prayed
for should not be granted; (ii) to disclose particulars of properties or assets other than
properties and assets specified by the applicant under serial number 3A of the original
application; (iii) you are restrained from dealing with or disposing of secured assets
or such other assets and properties disclosed under serial number 3A of the original
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GOVERNMENT OF MAHARASHTRA applica‘gion, .pending hearing and disposal of the application fo_r attachme_nt of
Office of the Executive Engineer, properties; (iv) you shall not transfer by way of sale, lease or qthermse,. exceptin the
Mahad Public Works Division, Mahad-Raigad. ordinary course of his business any of the assets over which security interest is
Email --mahad.ce @ mahapwd_gov_in’ Ph. No. 02145 222167 created and/or other assets and properties specified or disclosed under serial number
Tender Notice No.153 for 2023-24 3A of the original application without the prior approval of the Tribunal; (v) you shall be
Online percentage rate tenders in B-I Form are invited by the Executive Engineer, Public Works Division Mahad, DistrictRaigad 402301 for the liable to agcount fqr th(? sarlle pr(zjqeeds realised lf)ybsa[e of secgr(zd asspts OrhOthTr
following works from Contractors registered in appropriate class of the Public Works Department of Maharashtra State. The name of work, esti- assets da”. pLopertles in € OrC |nsry 'Cf?ulrlsebo kusn;ess a,nl ) ePOS.'T SUE I;’ae
mated cost, earnest money, security deposit, time limit for completion etc. The details can be viewed and downloaded online directly from the g(ra(();fﬁietly?n{grés(taoilceiglfjr(];thr::égttzme with the bank or financial institutions holding
G t of Mah htra e-tendering Portal https//mahatenders.gov.i der. h " ; . )
overnment of Maharashira e-tendering ortal hitps//mahatenders.gov.in as under You are also directed to file the written statement with a copy thereof furnished to the
Sr. Name of work Estimated | Bit! Security | Cost of Tender Period Class of applicant and to appear before Registrar on 18/04/2024 at 10:30 A.M. failing which
Tender Cost (E.M.D.) Form. completion of | Contract the application shall be heard and decided in your absence.
No. (Rupees) | (Rupees) via | (Rupees) via work or Given under my hand and the seal of this Tribunal on this date: 01/02/2024.
Online Online (including
monsoon) " Sd/-)
anjai Jaiswal) Registrar
o2 3 4 5 6 ’ DRT-Ill, MUMBAI
1 Improvement to Kotwal Khu Rewawadi Bhutadev | 6410162 65000 1180/- 06 (Month) Class IV
Road VR 129 Taluka Poladpur District Raigad. A&
Above FORM A
- — - PUBLIC ANNOUNCEMENT
2 Improvement to Palachil Sawarichiwadi Road VR 127 | 4003884 41000 590/- 06 (Month) Class V & (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
Taluka Poladpur District Raigad. Above (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
3 |Improvement to Lohare Pawarwadi Road VR SO| 4002334 41000 590/- 06 (Month) | Class V & FO;/TE ﬂﬂ:'ﬁ;ﬁ:gg;:ﬁ’g;‘:ﬂm;‘:nw
Taluka Poladpur District Raigad. Above
- - RELEVANT PARTICULARS
4 Improvement to Vazgrwgd| Kz_alamawad| Road VR 11| 3980382 40000 590/- 06 Class V & 1 IName of corporate debtor M/’s Faime Makers Private Limited (Formerly known as
7 Taluka Poladpur District Raigad. (Month) Above Fairmont Constructions Private Limited)
5 Improvement to Lohare Turbhe to Turbhekhonda | 3997479 40000 590/- 06 (Monlh) Class V & 2. |Date of incorporation of corporate debtor| 26/03/2007
Road VR 159 Taluka Poladpur District Raigad Above 3. |Authority under which corporate debtor | Ministry of Corporate Affairs, ROC-Mumbai
B n is incorporated / registered
6 !I'rgl‘fj r;;’eprg;’:jtgsrvé?;figtE')::‘;g”aad"e‘:h'wad' road VR 83 | 2798512 28000 590/- 06 (Month) Cliks)z\Xe& 4. |Corporate Identity No. / Limited Liability | U45201MH2007PTC169152
Identification No. of corporate debtor
7 Improvement to Kosumwadi Road VR 136 Taluka | 2801927 29000 590/- 06 (Month) Class V & 5. |Address of the registered officeand | 201/202 Vastu Prestige, Near Fame Adlabs, Andheri
Poladpur District Raigad Above principal office (if any) of corporate Link Road, Andheri (W), Mumbai-400053
8 | Improvement to Morewadi to Chikhali road VR 47 | 2408863 25000 590/- 06 (Month) | Class V & debtor :
- . 6. |Insolvency commencement date in 07.02.2024 (received on 08.02.2024)
Taluka Po'Iadpur District Ralgad : Above respect of corporate deblor
9 Construction of road Boraj to Pedhawadi VR 04| 2418844 25000 590/- 06 (Month) Class VA 7 |Estimated date of closure of insolvency | 05.08.2024 (180 days from the date of
Taluka Poladpur District Raigad & Above resolution process commencement of insolvency)
10 Improvement to Mahabaleshwar Kumbhalwane road | 2412951 25000 590/- 06 (Month) Class VA 8. |Name and registration number of the | Pramod Dattaram Rasam
VR 22 Taluka Poladpur District Raigad & Above insolvency professional acting as 1BBI/IPA001/IP-P00722/2017-18/11259
- " - - interim resolution professional
1 $O|nitru|§tllog of Rantd' ??qa\{le (tjo Adiwasiwadi VR 28 | 2402518 25000 590/- (Mosth : g'ffbs VA 9. |Address and e mail of the interim Room No.5 Shri Niwas Chawl, 8. Nagar, Andheri (E),
aluka Poladpur District Raiga on ove resolution professional, as registered | Mumbai-400059
12 | Construction of Retaining Wall & HPC on Kapade | 2397761 24000 590/- 06 (Monlh) | Class VA with the Board Email: pdrasam@gmail.com i
Khu Bauddhavvadi road VR 22 Taluka Poladpur & Above 10.|Address and ema{l to be‘useq for Room No.5 Shri Niwas Chawl, J.B. Nagar, Andheri (E),
District Raigad correspondenoe \A./Ith the interim Mumba!AOQOSQ )
resolution professional Email: cirp.faimemakers@gmail.com
13 Improvement to NH 17 to Cholai road VR 87 Taluka | 2312765 24000 590/- 06 (Month) Class VA 11| Last date for submission of claims 22,02.2024 (i.e. 14 days from date of receipt of
Poladpur District Raigad & Above order by the IRP)
14 | Improvement to Internal road at Village Turbhe Khu | 2004647 21000 590/- 06 (Month) | Class VA 12 Classes of crediors ifany, under | Real Estate Alotees / Home Buyers
L . clause (b) of sub-section (6A) of section
VR 133 Taluka Poladpur District Raigad & Above 21, ascertained by the interim
15 Improvement to Prale Adiwasivadi Bhaifi Mandir| 1222128 13000 590/- 06 (Month) Class VA resolution professional
Connecting road VR 120 Taluka Poladpur District & Above 13.|Names of Insolvency Professionals 1) Mr. Anish Gupta
Raigad identified to act as Authorised [IBBI/IPA-002/IP-NO0285,/2017-18/10843]
B " N Representative of creditors in a class Address: 105, Lotus Business Park, Off S V Road,
16 ::r‘nfrovemg_nt to Cga‘ral Kasarwadi road VR 08 Taiuka | 1610497 17000 590/- . 06 (Month) Cliss VA (Three names for each dass) Malad (W), Mumbai 400064
o adpur istrict algad & Above Email: ipanishgupta@gmail.com
17 Improvement to Durgwadi to Nivachiwadi VR 179 | 1605817 17000 590/- 06 (Month) Class VA 2) Mr. Sanjay Bansilal Kathane
Taiuka Poladpur District Raigad & Above [1BBl/IPA-002/IPN01139/2021-22/13818]
- - Address: Plot No.73, Venuvan Housing Colony, Near
18 Improve_ment to Borgr_\ar _Shemblwadl Road | 1634805 17000 590/- 06 Class VA Friends Colony, Katol Road, Nagpur440013
yr 65 Taiuka Poladpur Kstrict Raigad (Month) & Above. Emall: sanjaykathane@yahoo.com
19 Improvement to Internal road at Village Turbhebu VR | 1609506 17000 590/- 06 (Month) Class VA 3) Mr. Vikas Khiyani
134 Taiuka Poladpur District Raigad & Above [IBBY/IPA-O01/IP-P02738/2022-23/14194]
- Address: 103, Palm Acre, Sundar Nagar Road No. 1,
20 Improvement to Turbhe Shelarwadi road VR | 109204 17000 5907- 06 Class VA Kolivery Village, Kalina Santacruz East, Mumbai-400098
40 Taiuka Poladpur District Raigad (Month) & Above Email: cavikas khiyani@gmail.com
21 |Improvement to  Sakhar to Pedhewadi| 12ISS25 13000 590/- 06 Class VI 14/(@ Relevant Forms and () Are available at: -
Approch road VR 146 Taiuka Poladpur District Raigad (Month) & Above ) )  hitos://ibbi fovin/en/home/downicads
- - - (b) Details of authorized (i) Email IRP at: cirp.faimemakers@gmail.com
22 Improvement to Dljanjandey| Sutarwadi road VR 124 | 1215926 13000 590/- 06 (Monlh) Class Vi representatives are available at: Same as mentioned at point no 13 above
Taiuka POladpur District Ralgad & Above Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court Il has
23 Improvement to Internal road at Village Divil VR 5| 1207232 13000 590/- 06 (Monlh) Class VI ordered the commencement of a corporate insolvency resolution process of the M/s Faime
Taiuka Poladpur District Rajgad & Above Makers Private Limited on 07.02.2024 (received on 08.02.2024).
The creditors of M/s Faime Makers Private Limited are hereby called upon to submit their
Schedule claims with proof on or before 22.02.2024 to the interim resolution professional at the
- address mentioned against entry No. 10.
SNeg' Stage Start ExPIry The financial creditors shall submit their claims with proof by electronic means only. All other
) Date Time Date Time creditors may submit the claims with proof in person, by post or by electronic means by
- r . ine S — bi 102/ 00/ sending emails at cirp.faimemakers@gmail.com.
1 Period  of online sale &online Submission of bid documents 09/02/2024 10.00 | 16/02/2024 | 18.00 A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
2 | Onirte opening of Technical bid & Price bid (If possible) in Office of the Executive | 20/02/2024 | 11.00 choice of authorized representative from among the three insolvency professionals listed
Engineer, Public Works Division Mahad District Raigad againstentry No.13 to act as authorized representative of the class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Note: Bid documents are available on https://mahatenders.gov.in Sd/-
Pramod Dattaram Rasam
B B Sd/- (Interim Resolution Professional)
No.MHD/AB/TC/ 709 Executive Engineer In the matter of M/S FAIME MAKERS PRIVATE LIMITED
Date : 07/02/2024 Public Works Division, Mahad REGNO. IBBI/IPA-001/1P-P00722/2017-18/11259
Date: 08.02.2024
DGIPR 2023-24/7978 Do Mo
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SVC CO-OPERATIVE
BANK LTI |y

HUM SE HAI POSSIB

State Scheduled Bank)

RECOVERY DEPARTMENT
SVC TOWER, JAWAHARLAL NEHRU ROAD, VAKOLA, SANTACRUZ EAST,
MUMBAI: 400 055. Tel No: 71999975/71999986/71999983/71999748

POSSESSION NOTICE

WHEREAS the undersigned being the Authorized Officer of SVC Co-operative Bank
Limited earlier known as The Shamrao Vithal Co-operative Bank Ltd., under The
Securitization & Reconstruction of Financial Assets and enforcement of Security Interest
Act 2002 and in exercise of powers conferred under Section13 (12) read with Rule 3
of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice dated
23.08.2010 under Section 13 (2) of the said Act, calling upon, 1. M/s. Core Impressions,
(Principal Borrower) through its Partners Mr. Omprakash Y. Mhapsekar & Mrs.
Sweeta 0. Mhapsekar, B-11, Flat No. 402, Apurva Co-operative Housing Society Ltd.,
Sector 7, Shanti Nagar, Mira Road, Dist. Thane 401107. And / or Unit no.14, Ashapura
Industrial Estate, Opp. Hotel Kitchen Garden, Valiv, Vasai (E), Dist. Thane 401208. 2.
Mr. Omprakash Y. Mhapsekar, (Partner/Mortgagor) B-11, Flat No. 402, Apurva Co-
operative Housing Society Ltd., Sector 7, Shanti Nagar, Mira Road, Dist. Thane 401107.
3. Mrs. Sweeta O. Mhapsekar (Partner/Mortgagor) B-11, Flat No. 402, Apurva Co-
operative Housing Society Ltd., Sector 7, Shanti Nagar, Mira Road, Dist. Thane 401107.
4. Mr. Rahul Deo (Guarantor) Flat no.23, Gokuldham Bldg. 86, Goregaon Mulund Link
Road, Goregaon (E), Mumbai 400 063 And/Or Bharat Petrolium Corporation Ltd., Bharat
Bhavan, 4 & 6 Currimbhoy Road, Ballard Estate, Mumbai 400 001 to repay the amount
mentioned in the said Notice being Rs. 42,24,606.00 (Rupees Forty Two Lakhs Twenty
Four Thousand Six Hundred Six Only) as on 31.07.2010 together with contractual
interest and legal & other incidental expenses with future interest prevailing from
time to time from 01.08.2010 as mentioned in the said notice plus legal costs / charges
etc till the date of payment, within 60 days from the date of receipt of the said Notice.
However the Borrower/ Partners/ Guarantors/Mortgagors mentioned hereinabove
having failed to repay the full amount with interest, notice is hereby given to the
Borrower/Partners/Guarantors/ Mortgagors in particular and to the public in general
that the bank had since moved before the Hon'ble District Magistrate Thane, vide MISC
Application No.127 of 2012 who has since allowed the passed the order on application
on 27.08.2012 r/w. order passed by Hon’ble High Court - Bombay, in Writ Petition No.
348 of 2024 dated 16.01.2024, directing Tahsildar Thane, Maharashtra to take the
possession of the under mentioned secured asset. Accordingly Tahsildar Thane has
taken PHYSICAL POSSESSION of under mentioned secured assets and handed over
the same to the undersigned Authorised Officer of the SVC Co-operative Bank Ltd.,
Recovery Department Vakola today on 06.02.2024.
The Principal Borrowers/Mortgagors/Guarantors in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of SVC Co-operative Bank Limited, foran amount of Rs. 42,24,606.00
(Rupees Forty Two Lakhs Twenty Four Thousand Six Hundred Six Only) as on
31.07.2010 together with contractual interest and legal & other incidental expenses
with future interest prevailing from time to time from 01.08.2010 at contractual rate
plus legal costs / charges etc. till the date of entire payment. Please note that, while
computing the current liability due credit would be given for sum received by the Bank.
The Borrower’s/Guarantor’s/Mortgagor’s attention is invited to provisions of Sub-
section (8) of Section 13 of the Act, in respect of time available, to redeem the
secured asset.

Description of The Properties
Flat No. 402, B 11, admeasuring 560 Sq. feet built up in Apurva Co-operative
Housing Society Ltd (Apurva Shanti Nagar Co-operative Housing Society
Ltd), Sector 7, Shanti Nagar, Mira Road, Dist. Thane 401107 in the name of Mr.
Omprakash Yeshwant Mhapsekar & Mrs. Sweeta Omprakash Mhapsekar.

Mr. Rohan Rajiv Pai
Senior Manager & Authorized Officer
Legal & Recovery Department

Date: 06/02/2024
Place: Mira Road.
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1. Amit Sebastian Gonsalves, Marshalla Palace, Gokhivare Road, Vasai East, Tal. Vasai.
2. Johna Sebastian Gonsalves, Marshalla Palace, Gokhivare road, Vasai east, Tal. Vasai.
3. Anita Raymond Dabre, Nee Anita Sebastian Gonsalves, R/at- 267, Near Church,
Shinde Ali, Gokhivare, Vasai east, Tal. Vasai.
4. Aparna Placidus Crasto, Nee Aparna Sebastian Gonsalves
A2, Sea Castel, Ayodhya nagar, Agashi, Virar west, Tal. Vasai.
5. Luiza Josline Nunes, Nee Luiza Sebastian Gonsalves,
Marshalla Palace, Gokhivare road, Vasai east, Tal. Vasai.
Vis

... Applicant

Nope L Respondent
uarsmff adfler arefqr TiFt fRAiE g0/08/20%% sk Late. Sebastian John Gonsalves
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Schedule of Property
A) Saving Account & C.A. holding in Following Banks:-

mw%mmﬁmm%ﬁmmmmmgﬁﬁﬁﬁﬁﬁmaﬁ Sr. No Name Type of Alc.| Account No. Bank Name | Amount
20 aﬁuﬁ, -9 Ire JAHE . TP [AI-9-9830%-2023 92.90.2023 FAR Eiy el 1 1 . i
I P ST £ ST e Sl i e o e aa Frvers s e st | | Sggf:’:l:zz"’(g:ﬁr” Saving  |019010100263214) " |1,17,.2141
i gaw, St 3T e PeAeteda S e [T e A S S et 8 3 & g . - ) -
IR, -9 A THA HAS. . AEHT-9-99309-2023 FAD 92.90.2023 FHAR FAwvipa 2 | Shri Sebastian John Saving | 952502345982 Union Bank, 21 175/-
DT SE BT 0 HeaT il R D2 i 2. 3iwel el heau & Hewp U T62 Falml Gonsalves (Patil) Manickpur Vasai| “"
. - %M%WW mﬂgﬁmmﬁﬂjﬁmmm%m 3 Shri Sebastian Vasai Vikas
. [usTBTT, =D, s uiftRsTo, TN, §ep A I TaT Tafn i Sahakari Bank 249/-
HTE! ATSATIT HEWIEd LU aled  Nedtauredl TOYNcaard  Guareal Tal STTTT [} [T i v oo oo v e saonrt s i e o o e | S| e, |
. . . . AT Hesia A, sEtaeT, JTEEE, WA, ST, A, IAUPIL, T, STSUET, SRVIfRER a1 ' C
I ARAN TIRA A M. W@ qamed v My Arad &ld. UG TR || |70t crermenstseos mmeeth s s e et e reeres st ezt R Vasai
. At TaoUT T e S U PRI [INE, TeT Jue e Reim g 4 Shri Sebaslian State Bank of
Talferes TIE3T HERTE HedTd ThNehgT & M7 Tt Foreadl HudTaTat eaa | [Frrer sm s oo, 5w = e st oo o foen o e S o John Gonsalves | Saving | 38148597368 | Incia, Navghar, | 11,237
. g’T AU Tel FUT T BV b/ U 2t Sael S gt Sufn & e . (Patil) Vasai
TR Tt ATTHTIT BT 2§ BN ¥4  dTuX FHeAT T, he AT Uehl ¥ Z3eheata R ¢ Togardl, 2029 5 Shri Sebastian Bassein Catholic
- . . . =& John Gonsalves Saving |018100100000151|Co- op Bank Ltd.|14,88,700/-
eI g ATEH. AU HIERUM qaedt  Hige! sidl. Uud-foaae memRatieteh @ [ [, mv e o o (Pat) Gokhivare,Vasai
< TEA, T R, Shri Sebastian John Bassein Catholic
I MU THHIAET hel ST, TedT ot T aTusdT HIETHTH TN hTBTAeTT & || |zows. ¢, ferrsiorms, sitarer e wwie, o o, 5t (o), -3, 6 | Gonsalves (Pati)/ | Saving |018100100010770|Co-op. Bank Lid,, 8,295/-
DrRIE: LoRlooLRo. ﬁ’lﬁll €L29420192. éﬁ?{ adv.sureshsawant@gmail.com Smt Jhona Gokhiware. Vasai
EQIIEI HIATITE AR A o1 J&ehd chedl el chdll AT T II glq o], T Sebastian Gonsalves '
> c o A o o o . . S dh
YV TETEITUHT Uoee TIE3TT HENIETae! 8. S ot HETdTeiehell SATAT. 3TYME Ugd 7| SeeSehastian | o g 2134 |Sahakar Paipedhil 38,6561
SR T ST HISAT HEAT HEWIE TSIl GlhiedT 3M®  at] FNIWA FHS  fdws - e el R (Pati) Meryadi, Sando,
fi=Swa vaadicH Uaeae fafies (uf¥swmaemed) Vasai
. . a N < X - T 3
T aled Ml IMMUT qEUMHET Shedeh  Ulerdaedl Sald. U0 ATl sRrel shicieen (Ao . USISOMHTSOSPTCIONTSE) 8 | S Sebastan John| Jeevan Vikas
T . mmuammmmw Gonsalves (Patil) | Saving 5435 r;:tgpr; c?l?ih(?_tsr)‘ p1520/
m EﬁF\‘T@T{ ﬁﬁ' NIGE 3]'@3[ a;n% c—a|'|T|T-ﬁ' Wmmaﬁmaﬁaﬁ 2ert (), Has goooog. ) 520/
Tna‘;m_la_ W%ﬂ' tﬁgﬁwiﬁ' a_aa_ ﬁl’ﬁT T T R EA T, 2095 (“Ha”) 2= 2O (3M) . 9 oo/ 3RY-1v/209¢ ‘ ‘ Wagholi, Nirmal
Hed W AT hdT JMIATAT  3TAITh FicT 3. §0%/2029 FEllel Relid 99.99.2022 Johe ARATHR (M3 U e 9 | ShriSebastian John | o . [ 021110100000714] MO8l CO-0P. | g4 766/
A S [ W@%ﬁ %n(_:ﬁ. Th'E"]' Refid: 29.99.2022) HeRT CaATad, HIE mﬁ %@ﬁ uRrEEEER m?nﬁa Gonsalves (Patil) 9 Bank Lid. !
e — s o S S T S e e e e nterprises through | C. A. ate Bank of |5,88,071%
ShHTAT fEIEc_vlT 3:|-|ﬁT 37"1:’2:1 Eh'a HETATI=AT W?ﬁa a¥ W\W AT HT%?II'H'I?ET mmmﬁmm(ug;:ﬁ URpen) R, 2095w Rits 32 = @S it; pbroprieioj SF]hri 1327 Indiai"Nayghar,
T 7 3 X (3 = Fighone Tabidficen AlceriEn Sl uRHate Sudar 9197 s, Bidke ebastian John asai
I [T FA A & [Teevaramdt s Teuht FHar A T AT S, WIE AL | | e e e o o s, e | conses Pa) _
T https://nbid.nesl.co.in/app/login 32 tvam Aga; aiar 1S araventhanse@nesl.co.in, . aﬂ. n erpr!ses‘ assein
Il qure el shell @ ehficehid SMTCIN,  HITedT AdTd. ST TG edl Ueh AT ek ToaqT || |Mresintidnestcoinsppfiogn &8 foan Sy & a1 aravent Boughisgonlo | .4 |ati01ouosrs) GahleGoop 5671
T ri Sebastian John ank Ltd.
YWY  FeTETG, TOWAHEN  SMEHSES, shoUdl TRITTAl WIEAHIH Tededl S | [ e == i
: : . J 9 |frcrarar Raids 3nfn des feeiies: aiferar, ok @I, R0vy, Shri Sebasti Manickpur Urban
ufgey sMerTed shorehar, g, & gl #Er  SMRd. dAAHTT AR FEA a1 HeheUd AT Hd o g 300 A W 12| i eoaes | Sag | S00515  |Goop CreditSeo, 20647
- (et « fHfereien st Rearee) (Patil) Ltd. Manickpur
TEH 3Med @I, T fagied: oo Aifedt  ®0 foet S, T@TeTfosRuUr ASEIRG W AT .
2 |33, IeEen 3 3 AR (Jmare, . 22 thgarst, 2008 WA 13 Patil Bandhu
I = = T £ T BRIGUITERN HGIBuNbiar 3ifae |g. 3.00 awiuta Transport Service C.A Union Bank 4,280/-
AAATT Tehdl SHTEleh AT Flﬁ'ff% gldd. I ETC3TUAT AT W ShHTAC] a?ﬁ' s T 35 g through its proprietor 320604010026020|  of |ndia
%l'l'ﬂ?f' o7 -Fq.-é- Gﬂ% a'_)TEa' JHTOTT ﬂag 3;|-|-ﬁ]-|- H%RT?;I?[ Fq-la- THIOT S 34@5{ 3;|T&'T [ —— IR, 1. 2¢ BT i Shri Sebastian John
far . ' . A il ) m@mmﬂgm Rt b Gonsalves (Pati) T
JUITATE! TTd o ARTAl, UG SATcT 3TIel & ST Al 8 3T8el a¥ Jedeh HeTfaenetard o [Fur e o S [, B 00 o7, 208 v R g it theFolloming Bonk ofal 381,324
. g . . [T HRI. k.00 -
Tece S, A STg® AT Beleee fagiy  fehem @R SEUAT Wod WU T8 | | haraes e e == yre— -
. 2 y : Sr. No Name Bank Name Type of Alc. | Account No.| Amt.
TAGET IR, M7 IMMSTeAT THAFTAT A vgTaTed  Higar JHomer ramy  farferi= b R ot S Sebasfian | Jeevan Vikas Nagi 21271
¢ a e e sl - pmnav@wmadwsms con 1 | John Gonsalves | Sahakari Patpedhi | FDR Saving | 2090836 | present
GﬁTm" ThTTYT heU-T oledd &CICHU TehNeAl  SATUTSTH h VATl AT ehdl 3T|% e R e e (Patil) (Ltd), Wagholi, Nirmal Value
T windcastleliquidation17 11 @gmail.com Patil Bandhu
a'aﬁ. Wﬂ aQITH Eﬁj:ﬁ FHTd JAATET Z{CI?IﬁW mmgﬁ?ﬂ e peems Transport, Service Union Bank,
. o HETHA it e R g | R 2 | through Proprietor | Manickpur Branch ; 126854191 |1,83,440/-
e % i3 é@;lq ge 5: d AHATd. sTeg% Tehdl  HERTE foam %al X 3T hey-l (caww ol | vawd smwE | (Tawe aRdE ShrigSebastian FDR Saving
TETEE T T e e s == == o iy
Zlehd ST Wgﬁ IH JreHE SJchet ATATATT T ﬁr&aasTm a:;‘mééam 3 anr:ﬂaﬁ}:ﬁ (TaH adE | e o (Patil
[seanaci) FbE,|  3w,000/- ) 9,000 Shri Sebastian Bassein Catholic
Q_"'aﬂ ISl IETSt Edelt e @ ot SIS A, SAEAYTH T H'ldlﬁ qYTE ATASH IueTeer gﬁam(@) Awd woooot| (WRARTE | ewdmow | (el ow 3 | John Gonsalves | Co-op.BankLtd, | Deposit 50335(;)5332030 68,338
. . N o frm  Higuipa oEicw|  TRE EoR 3,400/~ U Eol #3) i i
TERIEEAT T60T qUNYe AfaEaeunt T Higell  SaTd. AUT-aT STSAVTeR ATAel hadl Ad. TTHIOT W (155 feman venics aage| — omy | o s de e Manickpu Branch
: Rifses, waee ffses o e T ) 4 | John Gonsalves | Co-on. Bank L Deposit | 503000000 1
S1q AL AT affﬁ"'l'l'ﬁ%[ SHTOT f%m%h—nr q‘*@ ORI 3T S HHoUdT TS dBuT=al p. Bank Ltd. p 21,788/
y a’rf a a—d .Q« . ¥ a_ Yeragi, T et Tt st (Patil) Manickpur, Branch 30547072
3:“% STeRTe I g& FATITETST THT HATHE AT, GG T I I AR ERIE Fgeare fear: Shri Sebastian | Bassein Cafholic ]
o . 9. Tt “oRY 32 o SME”, ORI 3ME O 3MB”, U °f P ;ME”, “q of Pl ;NG 3k 5 | John Gonsalves Co-op. Bank Ltd., Deposit 504232?%005 3,00,000/-
T Shild STEAl. AT AT STaHTATHE ﬂé%“r JUCTsY Bl ATEl. JUSH T U AhIhgd ﬂﬁm@@mwm”;{aﬂmﬂéﬂmﬁlﬁamﬁWu@mﬁ (Pati) Manickpur, Branch
a3nfor TPV e, T aegal M CeN3iauid Geicied HRd eIt Shri Sebastian Bassein Catholic Term 50,000/
SheUehdl TOE. Tig SATHEM ASTTR IUCTeY Blgel  caTal G@eT Bdell SId ATel. JTHIOT AR AT | | ororeaessid sce (oence sosen) e, 2095 3w s s evarr e | | 6| John Consalves | Coop.BarkLid, | Deposit | opn
2. 5T el Fuar &-forema wimn cxavaeEe amardl 38, s wiidar aueila anfin (Patil) Gokhiware Branch |
3l E'| Eh‘l%')r SHTOTd 3T9j%|§h‘l3|'|%°r TR‘ﬁ' &I@H M FEI?faTCr JISHd U {91 &I AT STl 3:“% Al BRGTAE FEAGU e, EER aw, AR @i, I et Shri Sebastian Bassein Catholic oD 503000000 |2.49.491/-
. . . B A0 DS §. S BIA I . TaT B winen qeas §-frema| | 7| John Gonsalves | Co-op. Bank Ltd., | Term Deposit) “eqarasin [
SATHTATET HHEY AT, GIAH AT TEIT  HISAT JelHe qEehd Shieiamed e St et Tt & vt B Bt (GorGEIOGD) e dade hitpsiinesto.n (Pafi) | Gokhiware, Branch
N . auction-notices-under-ibe/ 77 f&. 95 thgart, 2024 FUEE 3. Total 8,94,328/-
TeCe ST ATEL. AT Aehiohgd AT SMEATIH  F& HOAMEIS! (o T Bl Tl T | [, e oo o otams ve st a1 rfr S B : : : :
. . B N fe tBVLSh:r?_sr(‘:_emﬂl;:ates lying with the Jeevan Vikas Nagri Sahakari Patpedhi Ltd
A : - . . 9. ﬁ@maa@ﬁmﬁm@mmmmmmmm s ¢ ~ N e Share N A .
e &R 2T TR SRRy 7 SRR v e e | | ST are ame lembership are No. moun
TS SHEUET SN arErae fiesd. T eidheEdd ST gashid el bl gl st i U Ne. | Cortfcato o] e
T auvR TR fofet 9ot quehr fged orSt Herifss SHI0T 3778 T gaAhiare! S g | [« s s s on o (o) su-ais (o) e, g dctere o | | g g | S Sebastendomn 3254 | 100
. PetA 2URE (dBldad JHRUN heallgaR) 9jG dociel upial famy gul wdla w&ear al Gonsalves (Pati)
T Bid. Hyul YA SEeuE U SLCIES TIESNT G SO SEdIA . areal Taw ﬁaﬁaﬁ;ﬁmmma@ﬂﬂé 2. 14676 Sg(‘]f:a"ﬁgga(g:gg” 4472 | 360625 to 360724 | 10,000/~
¢ . et 200 des: 0 garl, 2028, & - g '
STE TN SECATS ohs, ThI Fe0T0] 378, TN HEWId Blar s 4d. fogwa: Jmtor =@ 3| wes | Sl gy, sz 9w
hg TR T FEEITAT TIATET SUATHIST Wl d%0T TSHTRIETST duTdol eehdl 378, IBBIIPA.001IP-PO1S32017-2018/10522 Total | 20,000
& fefdea = . - N
- o o g C) Shares Certificates lying with the Model Co-op. Bank Ltd., Vasai Branch:
TIAAUTT SaET I Shell, T TRATAGGT AT ATEAT S T e a1 o HETeg Mfor e e (“oEe”): ’ yine -
AA1/10164/02/231224/106710 Sr. No Share Name Membershi p| Share No. | Amount
TEEHTS! el Mg Suctey % footer  Tmele fHerel @ UTioT wragsT a1 wees ™ o 2 23 AT, Rov Certificate No. No.
; . . Shri Sebastian John 35240489 to
M. SATHLA HEIT el ThH MMV WS AlSHeT aiTer Tiqars ey grehdl. Jetgr P | %" Gonsaives (Pati) | "2 “spsiags | 00000
. F . o a % a - o o Total 1,00,000/-
g g Rl F”g_g:‘ Eﬁ (Gel Stldl. Felisd cf‘“t“ Tl%c-\ :ra- lendl [slcel Sl = 4 D) Shares Certificates lying with the BCCB Bank Ltd., Vasai Branch:-
Q'ém a'”” 3UcTsd  hte 3021!3! aig“ll RIRIEY] EEA a7al q|ié§| dle W&]ﬁ ATER Sr. No Name Membership Share | Amount
o . aTed T BT 355 (T et RamEt No. Certificate No.
U] Tt ATd. TATATAehuY Td Ao-dM  q&ouT oiigEiel ATHOT S 9t foham el ‘ m%ﬁmm, foﬁ(,,mam) 1| Shri Sebastian John Gonsalves (Patl) | M/1068 10917 | 5550%
emﬁ a?ﬁﬁ b1 b m fbiesomn e U REar 2 Shri Sebastian John Gonsalves (Patil) M/1068 10918 19,450/-
hedH SICINENEEC I ICICE Afleodl el el eIl oddRd Bl 3 _|Shri Sebastian John Gonsalves (Pa) | M/1068 58082 | 25,000~
Ena- gmu-l-q-lﬁ- T W 341—% 3;|-|-fﬁ-|- _ _ 4 |Shri Sebastian John Gonsalves (Patil) M/1068 96610 50,000/~
. HT S TAAT ATHHTT helel  FIC - W =T AT she Ul 7. [iE Do da ﬁ-ﬁmmmﬁ"zﬁf@ﬂ? arelic|| [ 5 Shri Sebastian John Gonsalves (Patil) | M/1068 155675 | 50,000
a-qa-r'm TRl e s 6 |Shri Sebastian John Gonsalves (Patil) M/1068 155676 25,000/
RS ol dddid. SIAHE STHTAT z—ua‘s‘ﬁ ?:I LEJ| Had ErAS! arferen - - ‘
% N : a Gl @ Eﬁ 2. |IRE ST Ser i [98.03.20000 _ 7 Shri Sebastian John Gonsalves (Patil) M08 155677/1441 | 35,000/
qmjaﬁw WW q9 ﬁqa—cﬁ‘ \—yra‘ mﬁ ST o Q'[a'f,{ 3. | s Gen i BT BeRRME! | BT EAER FACTH, R3AH-Fas 8 ShriSebastian John Gonsalves (Patil) M/1068 155678/21163 | 10,000/
FRT] Ful 9  |Shri Sebastian John Gonsalves (Patil) M/1068 155679/22023 | 120,000/
w. |@BMRT mogrRm ®hie AEa B/ e S ] 10 |Shri Sebastian John Gonsalves (Patil) M/1068 155680/29450 | 50,000/~
e g s . 11 |Shri Sebastian John Gonsalves (Patil) M/1068 155681/29667 |1,10,000/-
! u. |wiuite BelgrREn dicviigd oricrmE | 209/202 ARG UREH, b Jsdivdes, Total 5,00,000/-
ﬁ?ﬁﬂ'{{m : S e Sl b St S0 g aprelfcraen udl, of i | Eico 21, 3l (1), #9E - w0004 E) Shares Certificates lying with the Manickpur Urban Co-op. Credit Society Ltd.,
. o a1fres . 5. |dBRCT mogRTE J6d Ga@ast  |ob.02.202¢% (€. oc.0r.2024 TGl mma) Manickpur Branch:
[CE][%) ?ﬂii‘riél.?{ g0 3 ¢ Eivar Reiw
¢ QEIREROETT > e Al 5 %—aﬁm T R TR ot oC 2024 (RAmEA T S Sr. No. Name Membership No. | Share No. | Amount
T SCTOT HTH B SN T S, bl st R Rt 920 Rere) 1__[Shri Sebastian John Gonsalves (Pati) 168 2091 | 10,000
e e T T A TR oo o e T ¢, |3ia ow AT JEvE w| S SR T 2 Shn_Sebast!an John Gonsalves (Pat_ll) 168 002076 | 3,000/
maﬁgmm Wméﬁﬁ e . AR - UsTAS0MH2014PTC258836 e sl @SR S| IBBIIPA-001/IP-PO0T22/2017-18/11259 3 | ShriSebastian John Gonsalves (Pati) 168 ;EEI 114‘000';)‘;‘;
2. |Aeuitgea mmieremaEr T d9-209, WeAche GeTon, AGA PR, TiGach ekt 3ftn Siquiiaeor weid -
g E\ﬁ @’@‘ e ] ey <. mmsm Fidt .« o orars T, 1. &t PR, 3Rt F) Shares Certificates lying with the Sadhana Sahkari Patpedhi Maryadit, Sandor
* w ] aﬂa'l'& RORY ||z |Guued gamrua TR 3iafea GeT AR U S (), HE - Boooug Branch-:
ﬁwm ¥ [agEEE e dud s s @ é:ﬁa g%t : perasam@gmail.com i Sr. Name Membership|  Share No. Amount
xeh 9%%¥4 Q ausfier L 90. | 3kifEe oud eaRTmTEd e g <, A feae s, . . w0, e No. No.
. |9 Sedel/ St et e [eteL el TCIAETERR A SR T S (), 9 - goaoke 1. | Shri Sebastian John Gonsalves (Patil)] 5235 | 105329 to 105628 | 30,000/-
e e ] PP — EEisl _ - cirp-famemakers@gmail.com 2. | Shri Sebastian John Gonsalves (Pati)| 5346 117830 to 120479 |2,65,000/-
tﬁ'sl | %lﬂésﬁ / S/ Faid uRa 3 e 99. |10 G2 Devam 3 e 22.02.202% (FURT ME3TUIER 369 W || |3 | ShriSebastian John Gonsalves (Palil) | 4624 526131052617 | 500)-
0. |matardl/awmridl 2w kiG] _ _ g Rl 98 Raw) 4. | Shri Sebastian John Gonsalves Patil) | 4624 59161 to 59180 | 2,000/
STHTEATRAT ¢ |om Su G awd ? Tz | it s %ﬁﬁﬁ?eaﬁ_@, mrzj;g % 92 [gicts cw camEImGR  fafti | Fe aey e [ SRR 5. | Shri Sebastian John Gonsalves(Pafil)| 4624 | 79870 to 80029 | 16,000
. (FBNTADIAE ), EIeDI . reicree | et . . @ s, wifeaed ( ). PTG, T 29 R TP (5T) Total 3,13,500/-
. — & : AUt UithdEn eAtEn HARm aE FAME |- Yocosks. @ 5 (T) 3eaE Bl @, oY &) sh Cortificates Ivi ith the Union Bank of India. Vasal Branch:
o e T - g ~a y ) Shares Certificates lying wi e Union Bank of India, Vasai Branch:-
. fi o femr: S fafere et et quelter wa avean ket | (o3 quiferedier il st RIS sgug | 9) 4. siorer apn Sr. No. Name Folio No.|  ShareNo. | Amount
@W' 09-99 + SRR : ] wferen ter st ip.rubiquetechnologies@gmail.com P HIUAIGI GIAUAI  METR | (IBBIIPA-002/1P-NOO285/2017-18/10843) 1. | Shri Sebastian John Gonsalves (Patil) |00207255 902465 1000/-
00-09 % 3%-00 ¢. [dbd@n @aw 24()(EA) 316w |pranav@winadvisors.co.in fihdl RaBE @ A (S | 9ok, dled g i, 3 UE @ IS, 2. | Shri Sebastian John Gonsalves (Patil) |00207255 902464 1000/-
- 9¢-34 AR l urCH et 37 ip rubiquetechnologies@gmal.com 21 $ gt ctidien et ) S (7). S - Y000y 3. | ShriSebastian John Gonsalves (Pati) |00207255] 902463 1000
: fescpror: I @aaT . e ipasnishgupta@gmail.com Total 3,000/-
STHTETRI TR ¢-0 3 A IAWEN ¥, ¢ udd g9i- /it T0. Eﬁﬁf ST ORI 28.02. 2028 ?) . o dfdrener et . H) Shares Certificates lying with the Vasai Vikas Sahakari Bank Ltd., Vasai Branch
. 5 Rim: IBBUIPA-002/IP-NO1139/2021-22/13818
STHTATET, nﬁaaua‘wraé} ¢-oR WWW&H 99, [597 oo AT AR A |08.08.2028 T W . 63, igae At wee, ew|| | S Name Membership Share No. Amount
uiftd amE Rein PBlctalloides, BEl 33, ARG 2¥0093. No. No.
: 1. |Shri Sebastian John Gonsalves (Patil 5828 453172 to 453371 | 5,000/~
92. [aIyzen A€ 3T4T H6T BHITAMI|99.03.2028 $1: sanjaykathane@yahoo com
B TN 3R R 3) #it. formrer Raem=it 2. |Shri Sebastian John Gonsalves (Patil) 5828 491965 to 492764 | 20,000/
g5, HDIDH . W”f‘ T AR- T AT & 3 BT | e oS Trs ool e [P ribiquetechnologes@gmal com (IBBIIPA-D01/IP-PO273812022-23114194) 3. | ShriSebastian John Gonsalves (Patil) | 5828 | 700371to 701370 25,000/
TR ST Faeples 3| &iRar e Hifzar ur.fa., gan w@re . S UgI: 903, UH UH, HeZ 9 25 . 9, Biferadt || | 4. | ShriSebastian John Gonsalves (Patil 5828 631751 to 631950 | 5,000/-
32, fear uHeERd, SR Seima wiEn, fow TR, femn, |64 || R o1, T Hg I, HT - 8000k Total 55,000/-
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1) Shares Certificates lying with the Vasai Pan marketing Sahkari society Ltd.,
Vasai Branch:-

Sr. Name Membership Share No. Amount
No. | No.
1. |Shri Sebastian John Gonsalves (Patil) 2967 1313 400/-
2. |Shri Sebastian John Gonsalves (Patil) 2967 214 500/-
3. | Shri Sebastian John Gonsalves (Patil) 2967 1549 1,000/
4. | ShriSebastian John Gonsalves (Patil) 1528 1271 1,000/
5. | ShriSebastian John Gonsalves (Patil) 1628 100/-
Total 3,000/

J) Bank Guarantee with BCCB Bank :-
Name: Sebastian John Gonsalves
Amount:- 2,00,000/- Bank Guarantee No. GKV/11/2017-2018
SRl & T -grTerdId = 36 HHIE 13/303% TET
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